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A.ALI
...... - APPLICANT(S)

VERSUS

STATE OF WEST BENGAL
........ RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE WEST BENGAL
POLLUTION CONTROL BOARD.

INDEX N.D.O.H-16.11.2022
SL PARTICULARS ANNEXURE | PAGE
No
1. | Affidavit /-4
2. | Copy of the inspection report of the "RT 5.6

Joint Committee.
3. Vakalatnama with letter 7-8
4 Proof of Service 9
Filed by:

MADHUMIT A BHATTACHARJEE
ADVOCATE ON RECORD
SUPREME COURT OF INDIA
Counsel on behalf of Respondent

WBPCB

Date: 15.11.2022
Place : New Delhi






















MADHUMITA BHATTACHARJEE
212 Ansal Bhavan, 16 K.G. Marg,

New Delhi-110001 Mob. 9811785211
Email-bhattacharjee.madhuita@gmail.com

Counsel on behalf of Respondent WBPCB

15.11.2022 Madhumita Bhattacharjee
Counsel on behalf of Respondent






M Gma” Office of Adv Madhumita <office.advocate.madhumita@gmail.com>

Service Affidavit in OA. No. 475/2022 PB "A. Ali Vs. State of West Bengal "

1 message

Office of Adv Madhumita <office.advocate.madhumita@gmail.com> Tue, Nov 15, 2022 at 12:09 PM
To: "deyadub@gmail.com" <deyadu5@gmail.com>, rathis1.som@gmail.com, Madhumita Bhattacharjee
<bhattacharjee.madhumita@gmail.com>

Dear Sir/Madam,
Please find the attachment Affidavit in the above mentioned matter.

With Regards

Office of Advocate Madhumita Bhattacharjee
212, Ansal Bhawan, 16 K.G. Marg,

New Delhi-110001

Telephone No. 011-43029802

E Affidavit with vakalatnama.pdf
2057K
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